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D. Purkayastha, JM _ -

Heard Id. counsel Mr. Arora who has filed this application on ~7‘

behalf of the: railway respondents for modifying‘the interim order dated

14.11.96 - passed by this Tribunal stating that due to |mpugned order of
b/z.- e lmord ™

stay 36} posts of JE-I to the post of S.E._is withhel /\s ce 1996. Mr. .

Arora, ld.- ‘counsel further submits that one post will remain vacant.

Therefore, the respondent authorities be permitted to fill up the said

- provusuonally
post on the basis of the selection test held on 18 11.96/ Mr. Mukherjee,

ld. counsel appearing for the applicant in the O.A. submits that theb
selectlon test could not be held by the respondents as per direction of

(b h o Lo (k™
|uhepﬁe£ence Ofﬁthls :

the GM dated 16 12.95 (Annexure-X- 1)

Triodnel by way -of interim order! the selection test was held on 18 1. 96

e«v»%wgw«{ ¢
@ravided that the results thereof should not be publlshed “until further
- :

e

order. We find that 36 posts are falien vacant since 1996 due to IQZL rim

order deted 14.11.96. The respondent »_authorities'have approached this \
" Tribunal that due to exigencies of wdr_k they. may be permitted_ to  fill
up the vacant posts. We, therefore; dil*ect th_e respondent authorities
that they may; appoint the successful candidates provisionally dn the basis

of the selection test held on 18.11.96 keeping one post vacant. If the
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applicant is found successful in the selection test, his case may be

considered. -
2. . With this observation, the -order be ‘modified accordingly. M.A.

-
stands disposed gi 0O.A. N0.1348/96 will come up for hearing on 25.8.99.

Member (A) . Member (J) -




